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GOVERGWMENT 0¥ INIIA
MINISTRY OF FINANCE

(DEPLRTNIE OF REVANUL)
HE 21gt March, 1978

.

HOTIRICATION
(IRCOHETAX)

N0.2225 (F.110.197/219/77~IT(AL): In exercise
by clause (iv) of sub-gection (23C) ofsection

£

of the powers conferred

10 of the Income-~tax

Act, 1961 (43 of 1961), the Central Governmenit hereby notifies

"Feaeration for the Welfare of the Mentally R
the purpoge of the sajid section for aud from
1977-78.

etarded (India)® for
the agsessment vear(s)

S G /e

( 1. SHASTRI )

IC

1

UNDER SEGRFIARY
To :

The Managzer, )
Goverrment of Indis Precs,
Ring Road, Mayapuri Indvstirial Area,

(Hear Raiouri Gerden), Few Delhi.
~ Copy toi-

1. ZPresident, Federation for the Welfare of

3, Red Crose Road, Wew Delhi-110001.

+
v

THE GOVERNIENT OF IWDIA

ne Mentally Retarded,

Tew Delhi with refer-

ies) . -

2. The Commigsioner of Income-tax, Delhi-II,
ence to hig letter 5o,D.0.CIT-IT/TE(118)/70/1697 dt. 6.2.78.

3. Al Comissioners of Income-tax.

4, Directors of Ins. (IT)/(R&8)/(P&PR)/(Inv.), New Delhi,

5. Director of 0&M Services (Income-tax), Ist Floor, Aiwan-e-
Ghalib Mata Sundri Lane, New Delhi (5 coples).

6. A1l Officers and Sectiong of I.T. Wing 6f C.D.D.T., New Delhi.

7. Comptroller & Auditor General of India, Few Delhi (20 co

8. Bulletin Sec. of Dtes of Ing. (RS&P), Hew|Delhi (5 copiessj.
Director of Training, IRS (Direct Taxesg),|Staff College,
Nagpur (5 copies). :

10. Shri M.B. Rao, Joint Secy., Minigtry of Daw, Justice and

Company Affairs \Department of Legal Lffal

(
UNDER SEGRETZRY TO D13
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(MISS GLLA KRIPALANI
‘AS8T . DIRECTCR (RS&P
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